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CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION
New Delhi, the 20th November, 2015

No. 2/2(2)/2011-Estt./CERC.—In exercise of powers conferred under Section 178 read with Section
91 of the Electricity Act, 2003, the Central Electricity Regulatory Commission with the approval of the
Central Government hereby makes the following Regulations, to amend the Central Electricity Regulatory
Commission (Recruitment, Control and Service Conditions of Staff) Regulations, 2007 (hereinafter referred
to as “the Principal Regulations”), namely:

1. Short title and commencement:

(1) These Regulations may be called the Central Electricity Regulatory Commission (Recruitment, Control

and Service Conditions of Staff) (Second Amendment) Regulations, 2015.

(2) These Regulations shall come into effect from the date of their publication in the Official Gazette.

2. Amendment of Appendix-I to the Principal Regulations (Educational Qualification, Experience and
Qualifying Service for staff on deputation on Foreign Service terms/short-term contract)

(i) After S.No.12 of the Appendix-I, the following shall be inserted :

S. No. | Post Scale of Pay Minimum Nature of Qualifying Service
Educational Experience
Qualification
12(A) | Deputy | “12,000-375- Degree in Law, | Judicial /Quasi- | Officers :
Chief 18,000 (Pre- | preferably with | Judicial/ Legal | i) Holding analogous posts
(Legal) | revised) specialisation in | matters on regular basis; or
(Revised to | Regulations / including ii) With three years regular
PB:3 '15,600- | Master Degree in | proceedings, service in the scale of
39,100 Law petitions, *10,000-15,200 (pre -
Plus *7,600/- plegdings, revised) (Revised Pay
Grade Pay listing of case |  Band PB-3: 15600-

laws etc.

39100 + Grade Pay
'6600/) or equivalent; or
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iii) With seven years regular
Service in the scale of

*8,000-13,500 (pre-

revised) (Revised Pay
Band) °15,600-39,100 +
Grade Pay ~ 5,400/) or
equivalent.
(i) After S1.No.19, of the Appendix-I, the following shall be inserted :
Sl. Post Scale of Pay Minimum Nature of Qualifying Service
No. Educational Experience
Qualification
19 Assistant | “10,000-325- Degree in Law, | Judicial /Quasi- | Officers:-
(A) Chief 15,200(Pre- preferably with | Judicial/ Legal i) Holding analogous post
(Legal) revised) Revised | specialisation  in | matters on regular basis; or
to PB:3 | Regulations/ including ii) With four years regular
*15,600-39,100 | Master Degree in | proceedings, service in the scale of
Plus 6,600/ | -aW petitions, 8,000-13,500  (Pre-
Grade Pay p}egdmgs, revised) (Revised scale
listing of case PB-3: * 15,600-39,100 +
laws etc.

GP "5400) or equivalent;
or

iii) With five years
combined regular service
in the scale of '7,500-
12,000 (Pre-revised) and

7,450-11,500 (Pre-
revised) (Revised Pay
Band PB-2: 9,300-

3,4800 + GP . 4,800 )
or equivalent; or
iv) With six years regular
service in the scale of
6,500-10,500  (Pre-
revised) (Revised Pay
Band PB-2: 9,300-
34,800 + GP " 4,600) or
equivalent.

SHUBHA SARMA, Secy.
[ADVT-III/4/Exty./150/15(271)]

Note : Principal Regulations were published on 31* July, 2007 in Gazette of India, Extraordinary, Part-III,

Section-4, No.156.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



